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Elnd: INDIA SHELTER FINANCE CORPORATION LTD.
--IndlashEIter Branch Office; Plol Mo A%< 95, 1:t Floor Aakhikya Vikash Yojana,
Home Loans Shev Gaur Plazs- Jodhpur, Rajasthan-342001
Regd. Offica ; &th Flooe, Plat No 1 5, inslitutionalAres, Sechar-d4, Gurugram—122002, Hervana

| PULICATION FOR TAKING DELIVERY OF MOVABLE ARTICLES

= b B it e

NAINITAL BANK

Branch- Loni Ghaziabad, Address - Central Walk, Bharat City, Indraprastha

Yojna, Ghaziabad, Uttar Pradesh - 201102, Mobile No. 9520864468

Loan No Name of Borrowers & Dateof |Date of Pl Fh;ﬂ-lcal
Co-Barrowers Demand Notlce| Possession
HLBLHLLONSDMD0H04.8306 b=, Dana Dewi Wio 17-06-2024 14-03-2026

{ AP-101 08971 Champa Lal, Mr. Champa

Lal 3o Chagan Lal

This pubdic nofice is issuedin view of the faci that in spite of sending notice to the bomrowers, India
Shelter Finance Corporation Limited has not been able to communicate with the aforesaid
borrowen(s) al their fagt address, Whereas the aulhonzed officer of ihe bank: in exercize of
powers confarned under section 1312 of the securilizalion and reconstrucbion of financial assels
and enforcamant of security interes! act, 2002 (SARFAES] Act) has issuad demand notice o the
parrowers on fhe. date menfioned abowve, On the Bomowers failure to comply with the seid
gemand notice within the period sef out therein, the authorized officer of the bank has taken
Physical possession of ihe secured ssset more pariculary described in the said demand nofice
Motice is heraby given, 1o the said borrowers 1o Toribwith remove the personal goods ying inthe
secuned assed within OF [Savan) days from the date of publicabion, failng which tha aulborzed
oifficar has no athar opban But b remows Bhe parsona! household goods et and dispose al with
it in the manner gs may be deemed fit enlirely 8% the bommower's msk &5 to cosl and
Consequences, inwhich event, no caimwill b2 entertained in this regard in future
FOR ANY QUERY PLEASE CONTACT MR.SURENDRA SINGH (M: B20%095689) &

Dated: 20-09-2026 MR AGAMCHHAPER (M- 7B48845983) 5 unoeizad Officar

Placa: Jodhpur India Shelter Finance Corporation Limited

ART HOUSING FINANCE (INDIA) LIMITED
i ART |

] {Fermarly known a5 BAT Bordadle Howsing Fimance {India) Limiied]
Ll Fagrl. Offica: 207, First Floor, Best Eh-:wr Medaji Selthesh Paca, Pitempira, Mew Delhi-110834
Brasch Odfice: 45, Udyog Yikar Phase 4, Buupram, Hargana 123015

APPENDIX-IV [Saa rule #1]}
POSSESSION NOTICE
[Far bnmavable Progerty]

Wheneas, The undersigned being the Aulhonzed Officer of ART HOUSING FINANCE (INDLA)
LIMITED [CIN NO. UBS520DL2013PLC255432] under the Sacurilizalion and Reconslruction of
Financial Assels and Enforcament of Sacunty Interesi Act 2002 and i exarcise of powers
caonferrad wnder sacsion 13012 read with Rule 3-of the Sacurity ntarest (Enforcement] Rules
2002, ssved & Demand Motice dated 10.07.2026 for Loan Accoumnts No LNNSPO2TT -
180003854 calling upon the borowess) MR, RAM BAHADUR SINGH & MRS. SUNITA
SINGH o repay the amaunt menficned in the nolice being 516,33, 427/)- (Rupees Sixtesn Lakh
Minety Three Thousand Four Hundred Twanty Seven Only) as aon 08,07, 2026 and imferass
therean within Bl daysfroas the date of recaipt of the sad nofice

The barmower having falled torepay the-amaun, nobice Is hereby given i he bormowerskand the
public in ganeral thal the undersigned has takan possassion of the properly descrbed hengin
besaw inaxarcise of poeers confarad an him under Sub-Seclion (4) of Saction 13 of the Acl read
with Rula & of ihe Secunfy interest {Enforcament) Rules, 2002 on 16.09,.2026

The borrower @ particular ang the public in general are heseby cautoned not o deal with the
progeny and any deaings with the propenty will be subject to the charge of the ART Housing
Finance (lndia) Limiled for an-amount of Rs. 16, 33 427)- [Rupess Sixteen Lakh MNinety Three
Theusand Four Hundred Tweanty Seven Only ) as on 08,07 2026 35 ¢n and misrest {barean,
The borrower's atientan is invited o provisions of Sub-Section (B)of Section 13 of the Astin
respeci affime available, 1o redesim he Secured Asset

DESCRIPTION OF THE IMMOVABLE PROPERTY

RESIDENTIAL APARTMENT MOLSUN 5-0907 ON 9TH FLOOR HAVING SUPER AREAAPPROX
75.72 5Q. MTRS. COVERED AREA 53.11 5Q. MTRS, AND CARPET AREA 46.75 SQ. MTRS
SITUATED ON PLOT NO 4, § & 51, RAJ NAGAR EXTENSION SIKROD, GHAZIABAD, UP -
201002, GHAZIABAD WHICH 15 BOUNDED AS UNDER: -

EAST | ABPERTITLE DEED WEST : ASPERTITLEDEED
MNORTH : ASFERTITLEDEED S0UTH : ASPERTITLE DEED
DATE  : 16.00.2028 AUTHORISED OFFICER

PLACE : GHAZIABAD (UTTAR PRASESH) ART HOUSING FINANCE (INDIA) LIMITED

The undersigned belng the d-u1hl.'.|l'|.|?LIj ufllr.Lr of Halnlt:l E.anh Loni Ehi:].‘lhad Address - Ennl:r‘.:ll Walk, Bharat
City, Indraprastha Yojna, Ghaziabad, Uttar Pradesh - 201102 branch under Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under section
13(12) read with Rule 3 of the Security Interest [Enforcement) Rules, 2002 ssued undermentioned Demand
Matice, callimg upon the following borrowers/ guarantors (o repay the amount mentloned in the said notlce within
B0 days from the date of recelpt of the sald notice, As the borrowers/guarantors have failed to repay the full
amount, undersigned has taken Possesslon on 18.09.2026 of the property/fies described hereinbelow In exerclise
of powers conferred on him/her under section 13(4) of the said Act read with rule 8 & 9, The barrowers/ guarantors
in particular and the publicin general is hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of The Nainital Bank Limited for the amount of notice with future interest B
expenses, The borrower’s attention is invited 1o the provision of Sub Section [B) of Section-13 of the Act, In respect
of time available to redeem the secured assets,

(1) Name & Address of Borrowers/Guarantors

1. Mehrun Nisha W /o Khalil (Borrower), R/o House No. 4378, Gali No. 2, Hindon Vihar, Near Shiv Mandir,
Ghaziabad, Uttar Pradesh-201001.

issued Demand Notice dated 11.07.2026 for Rs. 14,05,153.94 (Rupees Fourteen Lakh Five Thousand
One Hundred Fifty Three And Paisa Ninety Four Only as on 14.04.2026) (plus future interest & other
expenses thereon with effect from 15.04.2026) less recovery, if any.

Brief details of Property hypothecated/Mertgaged : All parts and parcel of residential property situated
at Plot No. 40, Khasra no. 1398/2 Min measuring 50.00 Sq Yards or 41.80 Sq Mtrs situated at Suleman
Magar, Phase 2, Village- Arthala, Pargana —Loni, Ghaziabad, Uttar Pradesh-201001. Sale Deed No.
202400739064966 in the name of Mehrun Nisha W/o Khalil Registered in the office of Sub Registrar
Sadar V, Ghaziabad (Uttar Pradesh) in Bahi No. 1, Zild No. 11289 on pages 349 to 374 at 5erial No. B68/,
dated 16.07.2024. Bounded from:- East- Deegar Plot, West- Road 17 feet wide, North- Road 10 feet wide,
South- Deegar Plot.

(2) Name & Address of Borrowers/Guarantors

1. Dayachand 5/o Bir Singh [Borrower), R/o House No. 451, Khasra No, 204, Krishna Kunj-1, Nandgram,
Ghariabad, Uttar Pradesh - 201003, Also At:- C-749, Near Shiv Mandir, Nandgram, Ghaziabad, Uttar
Pradesh = 201001 2. Jagbeeri W/o Dayachand (Borrower), R/o House No. 451, Khasra No. 204,
Krishna Kunj-1, Nandgram, Ghaziabad, Uttar Pradesh - 201003, Also, At:- C-749, Near Shiv Mandir,
Nandgram, Ghaziabad, Uttar Pradesh— 201001, Also At:- C-711, Near Shiv Mandir, Nandgram,
Ghariabad, Uttar Pradesh- 201001,

Issued Demand Notice dated 09.07.2026 for Rs. 11,76,540.09 (Rupees Eleven Lakh Seventy-six
Thousand Five Hundred Forty And Paisa Nine Only as on 08.07.2026) (plus future interest & other
expenses thereon with effect from 09.07,2026) less recovery, if any,

Brief details of Property hypothecated/Mortgaged : All part and parcel of the residential property
bearing House No. 451, Khasra No, 204, measuring 50.00 sq. yards/41.B05 sq. mtrs., situated at Krishna
Kunj-1, Hadbast village Saddiq Nagar Pargana Loni, Tehsil and District- Ghaziabad, Ghaziabad, Uttar
Pradesh, standing in the name of Davachand & Jagbeeri. Title Dead: Sale Deed registered in the office of
Sub Registrar, Ghaziabad, Uttar Pradesh, in Bahi No. 1, Zild No. 43110, Pages 93 to 116, 5. No. 3995 dated
03.04.2024. Boundaries of the Property:- East: Other Property/Plot Digar Mallk, West: Entry/Road 18
feet wide, North: Plot No, 452, South: Plot No, 450,

Place : Ghaziabad, U. P. Date : 20.09.2026

ﬂ ICFGI Ba k| Branch Office: ICICI Bank Limited Plot Mo-23, Shal Tower, 3rd Floor.

MK | tew Rohtok Rood, Koral Bagh, New Delhi- 110005
The fallowing borrower(s] hos/hove defoulted in the repayment of principal and interest towards the Loan
facility(ies) availed from ICICI Bank. The Loanis) hashove bean classified as Non-Performing Assat(s) (NPA).
& Motice was issued to them under Section 13{2) of the Securitisation and Re-construction of Finoncial Assets

and Enforcement of Security Interest Act, 2002, at their last known addresses, However, it has not been served
and are therefore being notified by woay of this Public Notice

iSr. Mame of the Borrower! Co- Description of Secured
Mo, Berower/ Guarantor (Loan Asset ta be enforced
Accaunt Number) &

Diote of Motice sert! | MPA
Cutstonding os on| Date

dress Date of Motice

| 1. | Rajneesh Kumar (Deceased) through his Plot Mo-329, Comprised Over D709/ 2026 11708/
| |Legal Heir/ Ved Prakash Khaosra No-147 2, Situated At Rs, 2026
(LEHWRO0004353525) & Khasra No-1472, | Village- Anneki Hetampur, 7.53,163.50-
Plot Mo-329, Siddhart Enclove Colony, Porganao- Boorkee, Tehsil &
Rozhnabad, Hardwar Grean, District- Horidwar, ttorakhand-
Uttarakhond Haridwioir- 249402 249407
| 2. |Rajneesh Kumar (Deceased) through his Plot No-329, Comprised Over D7 Q92026 11505/
| |Legal Heir/ Ved Prakash Khasra No-147 2, Situated At Rs, 2026
(LBHWROOD043IGE455) & Khasro Mo-1472, |Village- Anneki Hetampur, 76.910.90/-

Porgana- Roorkee, Tehsil &
District- Haridwar, Wtarokhand-
249407

Plot Me-329, Siddhart Enclove Colony,
Roshnabod, Hardwar Green,
Lttarakhond Hardwer- 2494032

These steps are being taken for substituted service of Motice. The above borrower/s andfor guorantorfs (os

applicable) isfore odvised 1o maoke the sutstonding poymient within 60 days from the daote of publishing this
Motice. Else, further steps will be token os per the provisions of the Securitization and Re-construction of
Financial Assets and Enforcement of Security Interest Act, 2002
Date: September 20, 2026

'-\_I_:'iﬂce: Bijnore

Sincersly Authorised Oificer,
For ICICI Bank Ltd J

D sarva Hmmﬂﬁ-ﬁumg Regd. Office: 519, 5th Floor, DLF Prime Tower, Okhla Industrizl Area, Phase- 1, New Delhi- 116020

Finance Private Ltd | Corporate Office: 5th Floor, SATYA Tower, PiotNo, TA, Sector 125, Noida, Lnar Pradesh - 201303
POSSESSION NOTICE (Under Rule 8

(1) of the Security Interest (Enforcement) Rules, 2002)

Wheraas the undersignad being the authornzed officer of SATYA MICRO Housing Finance Private Limited (herginatiar referred to as

"SMHFPL'), Having Its ragistered office al DPT 519, 5th Foor, DLF Prime Towar, Block-F, Okhla Phasa - 1, New Delhi - 110020 under
Securitisation and Reconstruction of Financlal Assats and Enforcement of Sacurty Imerast Act, 2002 (54 of 2002), and in axercise of
powers conferrad under Saction 13 (12) read with Rula 3 of the Sacursty Interast (Enforcemant) Rules, 2002 issued Damand Notice
dated mentioned balow undar Section 13(2) of the said Act calling upon you bedng the borrowers (names and addresses mentioned
betow) 1o repay the armount mentionsd in the said notice and intérest theregn within 60 days from the date of raceipt of the said notice
The Barrower meantianed harain baldw hawn ng faked 0 repay the amound, nobice 15 haraby given to he borrawars mentioned ereimn
betow and 1¢-1he pubdic in general that undersigned has taken Possession of the property described hargin below In exercise of powers
canfarred on me under sub saction (4) of saction 13 of the Act read with the Rule 8 of the Secarity Imerast (Entarcament) Rules, 2002
The borrowears mantionad here in above in particular and the public in general are hereby cautloned not to deal with the said praparty
and any dealings with the property will ba subject 10 the Charge of SATYA MICRO Housing Finance Private Limited (SMHFPL) for an
amount as mentionad herein undar and inferest thereon. The Borravwar's atlantion is invited Lo provisions of sub section (8) of Section
13 of the Act, in respect of Bmea available, to regeam the sacured assats

8r. | Hame of the Borrower(s)/ Schedule of the Demanmd Notice | Date of
Mo.| Co-Borrower (s)/ Loan Afc No. / Branch Properties Date & Amowni | Possesion
HLNLAFALGODN2368 / Branch : ALIGARH Al that part and parcel of the property | 23/06/2025
I 1 1. ROSHNI DEVI {Borrower) bearing Property Address:- House E 18-08-2025

Hinduja Housing Finance Ltd.
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet,

Chennai - 600015, Tamil Nadu, India,
3 L1 [0 T Branch office: Office No. 311 & 312, ITL Northex Tower, A-9 building,
HOUSIMNG FIMAMCE NSP, Pitampura-110034
Contact details: ZCM: Mr. Pawan Kumar Yadav - 9711992427 | RLM: Mr. Parmod Chand - 9990338759
| RCM: Mr. Sushant Talwar - 8882667796 | Email: auction@hindujahousingfinance.com

NOTICE OF SALE THROUGH PRIVATE TREATY

SALE OF IMMOVABLE ASSETS MORTGAGED TO HHFL UNDER THE SARFAESI ACT, 2002 READ
WITH PROVISO TORULE 8(8) AND 9(1).
The undersigned, as Authorized Officer of HHFL, has taken possession of the schedule property under
Section 14(1) of the SARFAESI Act. Public at large is hereby informed that the secured property described
in the Schedule is available for sale through Private Treaty/Public E-Auction, on terms agreeable to HHFL,
for realization ofits dues on an “AS ISWHERE IS”, “AS IS WHAT IS” and “WHATEVER THERE IS” basis.
Standard Terms & Conditions : 1. Sale will be conducted strictly on “AS ISWHERE IS”, “AS IS WHAT IS”
and “WHATEVER THERE IS” basis. 2. Purchaser must deposit 10% of the offered amount along with the
application and KYC documents. This will be adjusted against the 25% deposit required upon acceptance.
No interest shall be payable on the EMD. 3. On acceptance of the offer by HHFL, purchaser must deposit
25% of the sale consideration (inclusive of the initial 10%) by the next working day.
4, Balance 75% of the sale consideration must be paid within 15 days of confirmation of sale. 5. Failure to
remit amounts within stipulated timelines will result in automatic forfeiture of all deposits made, including
the initial 10% and the property may be resold without further notice. 6. If HHFL does not accept the offer,
the initial 10% deposit will be refunded without interest. 7. For bids exceeding RS. 50,00,000/- the
successful purchaser must remit 1% TDS under Section 194-1A of the Income Tax Act. 8. The property is
sold with all existing and future encumbrances, whether known or unknown to HHFL. HHFL shall not be
responsible for any third party claims, rights, or statutory dues. 9. Purchaser must conduct independent
due diligence on all aspects of the property. No claims will be entertained later. 10. HHFL reserves the right
to reject any offer or cancel the auction without assigning reasons. 11. Auction/bidding shall only be
through “online electronic mode” through the website www.bankeauctions.com Or Auction provided by the
service provider M/s C1 India Pvt. Ltd., 12. The bidders may participate from their place of choice through
online portal. Secured Creditor/service provider shall not be held responsible for the any internet
connectivity issue. 13. For any details on e-auction prospective bidders may contact the Service Provider
M/s C1 India Pvt. Ltd., having its corporate office at Plot No. 68, 3rd Floor, Sector - 44, Gurgaon, Haryana-
122003 (Contact Person Mr. Mithalesh, Mobile No. 7080804466, Email: Mithalesh.kumar@c1india.com,
Email:tn@c1india.com, Prabhakaran.Malaichamy@c1india.com & Support (Helpline) Mobile No. +91-
7291981124/25/26, Support Email — Support@bankeauction.com. 14. For participating in the e-auction
sale, the intending bidders should register their name at https://www.bankeauctions.com well in advance
and shall get the user ID and password. Intending bidders are advised to change only the password
immediately upon receiving it from the service provider. 15. For participating in e-auction, intending
bidders have to deposit a refundable Earnest Money Deposit (EMD) i.e. 10% OF RESERVE PRICE (as
mentioned above) shall be payable by interested bidders through Demand Draft/NEFT/RTGS in favour of
“Hinduja Housing Finance Limited”. 16. Interested parties may contact the Authorized Officer for details
and submit Offer, EMD along with KYC documents on or before 05-10-2026 at 5.00 p.m. 17. Successful
auction Purchaser shall bear all stamp duty, registration fees, taxes and other statutory expenses related
to the mortgaged property. 18. The Borrowers'/Mortgagors’ right of redemption under Section 13(8) of the
SARFAESI Act stands extinguished upon the date of publication of this notice as per the latest judicial
mandates. 19. Sale shall be conducted in accordance with the provisions of the SARFAESI Actand Rules.
SCHEDULE
Description of the Property (Secured Asset): 1st Floor Without Roof Rights Build Upon Plot No.
180 Area Measuring 43.33 Sqyds Part Of Khasara No .335 Situated At Village Bindapur Colony
known as T- Extension, Uttam Nagar, New Delhi — 110059. Bounded As- East - Gali 10 Ft Wide,
West- Entry/Road 20 Ft Wide , North - Others, South - Others

ing amount: Rs. 21,93,081/- (Rupees Twenty One Lakh Ninety Three Thousand Eighty
ason 27/02/2025

rice: Rs. 9,00,000/- (Rupees Nine Lakh Only)

Borrowert Name: 1. Mr. Shukul Kumar, 2. Mrs. Suman,
EMD Dep 'sition Last Date: 05-10-2026 ill 1700 hrs.
Date/Tim| 'of E-Auction: 06-10-2026, 1100hrs-1300 hrs.
Bid Increc ;e Amount: Rs. 10,000/-

2. VIMAL KUMAR (Co-Borrower)

ADD: Nagla Mansingh, Post Bhadeshi, Koil, Aligarh,
Koil, Aligarh, Aligarh City 5.0, Aligarh, Uttar Pradesh,
Pincode-202001, India Distt-Aliparh (UF)-202001, Boundaries:
ADD2: House Bearing Gata No. 200(Part) Situated At |- NORTH : House of Seller, SOUTH -
Hagla Maan Singh, Mauza Gambhirpura, Pargana & |House of Ram Das , EAST 11 Ft Wide
Tehsil Koil & Dist-Aligarh (UP)-202001 Road, WEST ; Howse of Kanchan Singh

Place: NOIDA

bearing Gata Mo. 200{Part) Situated at Rs.
Nagla Maan Singh, Mauza| 10,69,805/-
Gambhirpura, Pargana & Tehsil Koil &

Sdi- duthorised Officer,

Date: 20/09/2026 SATYA MICRO Housing Finance Private Limited

Authorized Officer
INDIA SHELTER FINANCE CORPORATION LTD. ﬁ I
Home Loans Regd:Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 ABLE PRO
Whereas, The Undersigned Being The Authorised Officer Of The India Shelter Finance And Corporation Ltd, Under The Securitisation
And Reconstruction Of Financial Assets And Enforcement (Security) Interest Act, 2002 And In Exercise Of Power Conferred Under
Section 13(2) Read With Rule 3 Of The Security Interest (Enforcement) Rules,2002,Issued A Demand Notice On The Date Noted
Against The Account As Mentioned Hereinafter, Calling Upon The Borrower And Also The Owner Of The Property/Surety To Repay The
Amount Within 60 Days From The Date Of The Said Notice. Whereas The Owner Of The Property And The Other Having Failed To
Repay The Amount, Notice Is Hereby Given To The Under Noted Borrowers And The Public In General That The Undersigned Has
Taken Possession Of The Property/les Described Herein Below In Exercise Of The Powers Conferred On Him/Her Under Section 13(4)
Of The Said Act Read With Rules 8 & 9 Of The Said Rules On The Dates Mentioned Against Each Account. Now, The Borrower In
Particular And The Public In General Is Hereby Cautioned Not To Deal With The Property/les And Any Dealing With The Property/les
Will Be Subject To The Charge Of India Shelter Finance Corporation Ltd For An Amount Mentioned As Below And Interest Thereon,
Costs, Etc.

7,
0 O

A VASTU HOUSING FINANCE CORPORATION LTD
VRSTU

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,
Sewri (West), Mumbai 400015. Maharashtra.
CIN No.: U65922MH2005PLC272501

HOUSING FINAMC

POSSESSION NOTICE

Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers
mentioned herein below to repay the amount mentioned in therespective notice within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, undersigned has taken possession of the property described herein below in exercise
of powers conferred on me under Section 13(4) of the said Act read with Rule 8 of the said rules on the date mentioned below.

— - The borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings with
i A Description Of The Charged/mortgaged|  Dt.of Demand Notice, Date Of the property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and
(Owner Of The Property) & Property (All The Part & Parcel Of The Amount Due As On  |Possession interest th "
Loan Account Number Property Consisting Of) Date Of Demand Notice interestthereon, costs etc.
Mrs. Vimla W/o Ravi Nayak , Mr. Ravi |All Piece And Parcel Of One Residential] Demand Notice TR T, SN|  Name of Borrower, |Date & Amount of Description of Property | Date&Type of
Nayak S/o Gopu Ram Nayak & Others |Property of Plot no-02, Khasra no-2113/1931, | 11-June-2026 Rs.787548 Co-§orrowerland LAN No. | Demand Notice | ossession
Resides At :- R/O- Jaitran Choki Nayako |Krishna Nagar, GramFalodi (Merta Road),| (Rupees Seven Lakh Eighty-Seven 1 Mr/Mrs.Sohil (Borrower), 26-Jun-26 All That Part And Parcel Of The Immovable Property Symbolic

Ki Dhani, Merta City, Th.- Merta City Thousand Five Hundred And Forty-

Tehsil -Merta City, Dist-Nagaur, Rajasthan

Mr/Mrs. Reshma . Rs.871785/-as on [Situated At, Property On Land Measuring Area; Possession Taken

Date: 2 26, Place: Delhi Authorised Officer, For Hinduja Housing Finance Limited

CORRIGENDUM TO PUBLIC ANNOUNCEMENT
(REPUBLICATION OF THE ENTIRE PUBLIC ANNOUMNCEMENT IN FORM A)

(Moluntary Liquidation Process)
{Regulation 14 of the Insolvency and Bankruptcy Board of India (Volentary Liquidation
Process) Regulations, 2047)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ACCOUNTABILIT GDC INDIA PRIVATE LIMITED

CORRIGENDUM / REPLUEBLICATION NOTE: The Publlc Announcermensl ariginally
pulished on 12th Septembas, 2026 contained an inadwvertent amor in the talephona
number of the Ligusdator mentionad undss [term Mo L ."'.l_"i'!l.'!l"l:l-l'lgi:.'. the entire Form &
Public Annguncement s being republished through this Corigendum dated 20th
Saptambaer, 2026, incorporating the corrected telephone number. Further, in order 1o
provide e stekahalters. with sdequate |:I|:||:||:|r1|.-nlf.:.' o tawe note of the ooerected
particuiars and submd their claims, the last date Tor sebmission of ciaims has bheen
extendad from Tih Octobar, 2026 to 20th October, 2026, Accordingly. the stakeholders
are requested 103 gubmat thel |'.III'.II:I|' of claims.on or hafore 2000 October, 2026, Al other
particudars, berms and conditions of the Public Annowencermnent shall remain anchanged,
exteptiothe extent expressly modified by this Cormigendum

FORM A

PUBLIC ANNOUNCEMENT
(Regulfation 14 of the Insohvency and Bankruptcy Board of India
{Voluwrtary Liqguidation Process) Regufations, 2017)

ArrourtahiEl GOC ncka Privale Limited

{iommedy Busness & Decsion GOC Privabe Limited,
| and prior thereto infors inda Private Limited)

2022005

1. | R of the Corparale Peegon

2. | Date of incomortion of the
Carporale Parso

3| Ay thomty under which the Comporaie
Parson 18 Incorporated Registared

4. | Corporate identiy Nurnber / Limited
Liabifty Ionidicartion Mumber of
the Corporate Parson

5. | Address of the Regsterad Office:
gl Principal OfTices, i ary, of the
Corpomate Pason

' Regsirar of Companies, Hanara

| Cik: UDOROZHRAZDOSPTOO 36600

| Registered Office: Unit Mo 306307, 3 Fioor,
Uriesch Trche Ceénine, Sushant Lok 1 Block,
Gurugram - 122002, Hanara, Irdia
Principal Ofice: Same &5 the regstenad offica [fhe
| | Corporate Persan s no .-'.l_‘:|:|._'|r.1|I|-e prrcipal oflice)
6. | Liouididion Commencemaent Data T 020G
of the I_‘::nrm HiE I'ers.-:m
= | Narme, Address, Errail Addreas,
Tskephore Mumbes A Begesiration
hurmibar of the Liguidator

| Mame: C5 (IF) Vekas Kumar Garg
Address: 01714, Ground Flooe, REmprisstig Coiomny),
Ghagisbad - 201041 Uitkar Pradash
E-maik prhwoiuntandouidaticnidgmailoom,
vilgasgerg I oL
Telephones =91 B200] 48006
Registration Mo
BB R0 PN 385,200 B 20191 2249
B Liwst Dt for Submission of Clisns ' 20102026

PR e . ke =

I"-h:lrlclr = hereby green that AccountabillT GDC India Private Limited has commenced
viuemtary lquisiation Gn rh Septemiber, 2026

The stakeholdars of AccountahiliT GID India Private Limited are heredy called upon 1o
cubmit a prootf of thels caims, on o before 20th October, 2026, to the Liguidator &t the
address mentioned against em Mo, T aboes,

Thie financial creditors shall submit thelr proof of clams by electionic mesns only. Al other
slAkEholcers may Sumit Lhe prool of claims in persos, by post or by elecinonic Mg
Submission of falze ormisleading proofs of ciaim shall attract penaltiss.

B

CSVEHAS KUMAR GARG

Lispuldator of AccountabillT GRC India Private Limited

{in Voluntary Liguidation)

I8BI Registration Moo IBBL IPA-O02IP-NOOT 38, 201 8- 201 0/12581
AFA validup to 31.1. 2. 2026

E-mail: gavolunTanyliguidation@gmailodgsm

xg%‘gbﬁf}j?‘féh_a”'34151o 341511 BOUNDARY: - East - Plots Of g&hé ?nly)thDu\Ellvﬁﬁ P? 10E[hFJ“”e (Co Borrower), 16-Jun-26 178.37 S.mts., Situated At In Mohalla Gorapadal  on 16-09-2026
HLMRSVLONS000005162104/AP- Vinayak Nagar,West - Nikal & Rasta 30 Ft| {1in”june 2026 And Other Charges & Mr/Mrs. S Kasba- Fatehpur Sikari Tehsil Kirawali And Distt Agra
i ges VTS, sameer 283110 Boundaries As Follows: North — House Of
10375696 Branch - Merta City-1 Wide,North - Plot No-03, South - PlotNo-01 | Cost Till The Date Of The Payment. (Co Borrower), ot S(())Lllj’[h a ﬁgusg 0‘13 ﬁaséb I(E)ast - H(())lljji?a of
Mrs. Lalita W/o Chotu Ram & Mrs. | All Piece And Parcel Of One Residential Property| Demand Notice 16.09.2026 Mr/Mrs. Shoev (Co Borrower) Usman West—Rasta Nikas 10 F
g?llrotu I?Qam_ dSIoI‘!\\lJ:anlljla'\llRan;OSé N Of Patta No. 22 Situated At Gram Panchayat (1 g-APr"-?_IQh%RSI: 3;(‘:16;% =" LP0000000133480
ers esiaes = M. NO. ,Near| R h P. h tS ti Kish h Tehsil upees ree La orty oIx 4= - -{= = -

Temple Kumharo & Kumawto Gram Rgggzrﬁg?}h 2 Dt A rangzga sthan| Thousand Seven Hundred Seven 2 Mr/Mrs.Ajad 26-Jun-26  [All That Part And Parcel Of The Immovable Property Symbolic
Roopangarh Dist. Ajmer Rajasthan Admeasufing 142.5 Sq. Yd Bounaary' - East ’|Only) Due As On 10th April 2026 (Borrower), Mr/Mrs. Neetu Rs.564849/-as on Sltuatec_i At, Residential House Of Land Areal Possession Taken
305814 Mo. 9772768332 Road west - House Of Mr. Prahalad.north jogether With Interest From 11th April (Co Borrower), Mr/Mrs 16-Jun-26 Measuring 42.21 Sq. Yards l.e. 35.29 Sq. Meters,  on 16-09-2026
ACCOUNT.NO.: LAP200006411/AP- Roadeesth -H ougefM H r. Frahalad,nortff 5026 And Other Charges And Cost Till Sheetal (C B, ' Situated At Mauza Khataina, Lohamandi Ward, Tehsil
0471559 Branch - Kishangarh-1 oad,south-House r, Hanuman The Date Of The Payment. Melilla (PO t Orrg_WeL), District Agra Uttar Pradesh 282002 Boundaries As
Mr./ Mrs. Ku Suman Rawat W/O Dhara All Piece And Parcel Of One Residential| Demand Notice 17.09.2026 TS, Tratap sing Follows: North — House Of Narayan Singh South —
Singh & Mr./ Mrs. Dhara Singh S/O Property of Plot no-02, Khasra no-|11-June-2026 A (Co Borrower Remaining Part Of House East - Rasta Exit 6 Feet
Laxman Singh , Mr./ Mrs. Ayachuki W/O | 2113/1931, Krishna Nagar, GramFalodi Rs.1124146/- (Rupees Eleven Lakh MLP000000257665 Wide West—House Of Kishori Lal
Kicra No. 30et Plot No. 07 08 Villge. | (Merta Road). Tehsil -Merta City, Dist [EAEEO IRIeane G0 TROGEc, 3| Mr/Mrs. Sabir (Borrower), 26-Jun-26  |All That Part And Parcel Of The Immovable Propertyl  Symbolic
Badliya, Gp-Badliya, Tehsil-Ajmer, District E‘agt""uglRtaJ%Sf”\‘/"f‘” 3415,\]1 BOVVN?AS{- 12026 Together With Interest From Mr/Mrs. Najarana . Rs.586667/- as on |Situated At, Property On Land Measuring Area 239.70|  possession Taken
Ajmer, Rajasthan 305025 Account.no.: ast - Plots Of Vinayak Nagar,West - Nikal| 144, jyne 2026 And Other Charges & (Co Borrower), 16-Jun-26  |o9:mts, Situated At In Mauza- Bagh Kela , Kasbad o 16.09.2026
LA30SVLONS000005169088/ AP- & Rasta 30 Ft Wide,North - Plot No-03, Cost Till The Date Of The Payment. Mi/Mrs. Adil (Co B Kirawali _TehSI| Kirawali And Distt Agra Pin 283122
10389873 Branch - Ajmer-1 South - Plot No-01 r/Mrs. Adil .(Co Borrower) Boundaries As Follows: North — Plot Of Sayedo South
Mr./Mrs. Sanjya Devi W/o Devkaran & |All Piece And Parcel Of One Residential|Demand Notice 17.09.2026 LP0000000128270 H&%%%?Eéc%ﬁawg}thgﬁasrt Resta 101 West7
Mr./Mrs. Mohan Lal Fagana S/o Dev Property Of Patta No. 67 Book No. 135 Village|30-June-2026 = __ 9 -
gara}r(r GurjaG‘r, L_egaSI/H?\llrs OLLate Mr. |Ladera, Gram Panchayat- Sirohi Kalan EIS 711_|3_ﬁ2/- (Rlép$ﬁ5 Seﬁ/endLam i 4 Mr/Mrs. Devi Singh 26-Jun-26 éll ThatdIZartVAnd Pglcel(g‘fLTh% !Ar‘nmol\\//lable Prop%t Symbolic

ev Raran Gurjar S/o Nanu kam. Panchayat Samiti- Dudu, Jaipur Rajasthan|='€VEN (housand {nree Ffunared An Borrower), Rs.702573/-as on |Situated At, Vacant Plot Of Land Area Measuring Possession Taken
Resides At :- Gurjaro Ka Mohalla Ladera 303008y Adm  Area-283.99 SQJ Yard. Twenty-Two Only) Due As On 10th Mr/l\/frs Madhlz Devi 16-Jun-26 Sq. Yards Ie 83.61 Sq. Meters, Khasra No. 331, on 15-09-2026
Village Ladera, Jaipur Rajasthan 303008 ’ ! June 2026 Together With Interest : -Jun- Situated At Garhi Bazra, Mauza Chirhauli, Tehsil

. BOUNDARY: - East - House Of Kana Ram CoB
ACCOUNT.NO.: From 11th June 2026 & Other Charges (Co Borrower), Etmadpur District Agra Uttar Pradesh, Pin 283201
HLDUAHLONS000005080900/AP- And Rasta, West - House Of Hanuman, North|g Cost Till The Date Of The Payment. Mr/Mrs. Toki (Guarantor) Boundaries As Follows: North - Land Of Seller South
10195663 Branch - Dudu-1 - Bada Of Ghisa And Hajari And House Of MLP000000223828 — Rasta 8 Feet Wide East — Land Of Seller West —
Teju, South - House Of Gopi. House Of Deshraj Singh
yari/ '\Il\';rs/- fnggrggivgfggawn/&foverdhan f(“r'] Piece /,*\lnd F;aggel F?f Patta T(o 1455/5053 ?gﬂggfz%gtéce 18.09.2026 5 Mr/Mrs.Rajveer 26-Jun-26 /gut Tr}ag P/irt AF\{nd Ic:j’arcellog Tr?e Olmotva,\tl)le I?zo%erty Symbolic
» MIr. . asra No egaro Ka Mohallaf 2" ‘ : ituated At, Residential Pa ot No. rea i

Mohanpuriya S/O Mohan Lal Kuchaman City Tehsil Kuchaman City Nagaur|RS. 743147/~ (Rupees Seven Lakh (B_Orrower), Rs.557151/-as on Measuring 62.5 Sq. Yards l.e. 52.25 Sq. Meters Possession Taken
Mohanpuriya & Mr./ Mrs. Dilip S/0 Rajasthan 341508 Admeasufing 42.09 Sq.|FOry Three Thousand One Hundred Mr/Mrs. Anju .(Co Borrower), 16-Jun-26 on 17-09-2026

Resides At :- vd
a Mohalla Soni Devi School Ke
Picb#"Kuchamancity-D Nagaur Rajasthan

4(7508 ACCOUNT.NO.:

A20VLLONS000005097240/AP-
10231882 Branch - Kuchaman City-1

BOUNDARY: - East-House Of Forty Seven Only) DUE AS ON 10th
. April 2026 TOGETHER WITH
Banshidhar And Omprakash S/O Mohan INTEREST FROM 11th Aprll 2026
Lal,West-Road,North-House Of Jetha Ram AND OTHER CHARGES AND COST
Mohanpuriya,South-House Of Ramakrishna|T|LL THE DATE OF THE PAYMENT.
Mohanpuriya

Khasra No. 343, Situated At Banke Krishna Dham

Colony, Nagla Basua, Tehsil District Agra Uttar

Pradesh, 203105 Boundaries As Follows: North —

Part Of Plot No. 14 South — Land Of Others East —

\Iﬁgd Of Praveen Trivedi West — Rasta Exit 18 Feet
ide

Mr/Mrs. Santosh Kumar
Sharma (Guarantor)
MHL000000220352

Place: Rajasthan Date :- 19/09/2026 For India Shelter Finance Corporation Ltd (Authorized Officer)

For Any Query, Please Contact Mr. Aditya Harsana (+91 7014698852) & Mr. Devendra Singh Dhel (+91 9460733020 )

FOR THE ATTENTION OF THESTAKEHOLDERS OF
ACCOUNTABILIT GDC INDIA PRIVATE LIMITED

Date: 20" Septembar, 2026
Place: New Dalhi

GRIH LI

= me=mm

Date :20.09.2026 Authorised officer

Vastu Housing Finance Corporation Ltd

Place : Agra

Registered Office:- 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune
#f GRIHUM HOUSING FINANCE LIMITED Maharashtra 411014 / Branch Off,Unit: ] Unii: No. 201 & 22,, 2nd Floor: K4, O,cean
Heights, Sector 18, Noida, Uttar Pradesh - 201301/ 2nd Floor, Friends Plaza, 52/53,
Ishwar Nagar, New Delhi - 110065/ 2nd Floor, 43/1, Mangal Pandey Nagar, Meerut, Uttar Pradesh - 250004

E-AUCTION - SALE NOTICE

(Sale of secured immovable
asset under SARFAESI Act)

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the "Act") read with Rule 8 and 9 of the Security Interest (Enforcement)
Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (here-
inafter referred to as the "Secured Creditor" as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and
9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act. The Secured Assets will be sold on "As is where is", "As is what is", and "Whatever there is" basis on as mentioned in column No.
{J} through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided at the website: https://www.bankeauctions.com.
For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor's website i.e. www.grihumhousing.com
Proposal No. . Nature of . EMD EMD Increme| Property Date and Known
ﬁ{)‘ Customer Name gﬁﬂiggd?: t'Z%%it:ta{g(; Possession Description of Property {D} Reser{\Ee}Prlce (10% of RP)  |Submission| -ntal | Inspection | time of encumbrances|
! {A} g {C} {F} date {G} | Bid {H} [Date & Time {I}/ Auction {J} |/Court cases if
1] Loan No. Notice date: 11-05-2026 All That Piece And Parcel Of The Residential Flat No. G-02, On Groun Rs. 60952.50/- any {K})
HL00245100 Total Dues: Floor, Without Roof/Terrace Rights, Buil-On Plot No. Plot No. A-7,| ~Rs: 609525/- ' ;
000005003521 Rs. 1025231/- (Rupees Ten . , [(R Six L (Rupees Sixty
. . Land Admeasuring 200.00 Sq. Yds., Khasra No. 211, Situated At Rail | (Rupees Six Lacs .~ 122-10-2026 16-10-2026 | 23-10-2026
Vishal (Borrower) | Lakh Twenty Five Thousand . . . v . . Thousand Nine
Kusum (Co Borrower)| Two Hundred ThirtyO Physical |Vihar Sahkari Avas Samiti, Village, Sadullabad, Pargana & Tehsil| Nine Thousand . Before 5 |10,000/-| (11AM - (11 AM-
yune Only) C A . . . ] . Hundred F|fty PM 4PM NIL
payable as on 11-05-2026 Loni, Ditt :- Ghamapad, U.P. Boundaries East: Other Property West :|  Five Hundred Two and Fifty ) 2PM)
a|ong with interest @106% Road 25.00 Ft. Wide North: Plot No, A-8 South: Plot No, A-6 Ad Twenty Five On|y) Paisas Onl )
p.a. till the realization. Measuring Area :-. 200.00 Sq. Yds. y
2 | Loan No. Notice date: 09-03-2026 All That Piece And Parcel Of The Third Floor Back Side With Roof
HL0064920000000506 Total Dues: Rights, Portion Of Built-Up Property Bearing No. Rz-F-582,
3808 Rs.1680011/- (Rupees Admeasuring 40 Sq. Yds., Out Of Khasra No. 46/9/2, Situated In The | RS- 1496250- | R¢ 149625/
Sitaram Bairwa | Sixteen Lakh Eighty Thousand Area Of Village Palam And The Colony Known As Raj Nagar-li (Rupees Fourteen | (Rupees One 92-10-2026 16-10-2026 | 23-10-2026
(Borrower) Eleven Only) payable as on Phvsical Shastri Marg, _Palam Celony, New Delhi-110077, Wl_th One Blk_e/Two Lacs Ninety Six | Lacs Forty Nine Before 5 |10,000-| (11AM - (11 AM- NIL
Mamta Devi 09-03-2026 along with inter- y Wheeler Parklng_At Stilt Ground Floor, Along \_/Vlth .Proportlonate Thousand Two | Thousand Six PM ’ 4PM) 2PM
(Co Borrower) est @15% p.a. till the real- Undivided, Indivisible & Importable Ownership Rights In The| Hundred Fifty Hundred Twenty )
ization. Underneath Land In The Said Property And The Same Is Bounded As Only) Five Only)
Under:- East: Plot No. Rz-F-581-C West: Plot No. Rz-F-582-A North:
Gali 8 Ft. South: Road 08 Ft./ Front Side Unit
3| Loan No. Notice date: 11-02-2026 | All The Piece And Parcel Of The Part Of One Residential House Rs. 161892.50/ ' |
HL0060510000000505| Total Dues: Rs.1816682/- Bearing Municipal No. 91, In Khasra No. 1186, Land Area Measuring Rs. 1618925/' ; O 1
6711 (Rupees Eighteen Lakh 46.80 Sq. Mts., Situated At Shiv Hari Mandir Colony, Pargana, Tehsil | (Rupees Sixteen I_( ng?St One 92-10-2026 16-10-2026 | 23-10-2026
Ravi Ravi (Borrower) Sixteen Thousand Six Phvsical & Distt. Meerut. Boundaries. East-Property Of Hari Kishan. West-| Lacs Eighteen Tﬁcs IXdy E'nﬁt B- ; } 5 110.000-| (1AM A
Neha Devi Hundred Eighty Two Only) ysical House Of Smt Kela. Norin-House Of Hari Kishan. South-Raasta 20 Ft| Thousand Nine | oosarc\ =GNt Betore ’ ( jrave (11 AM- NIL
(Co Borrower) payable as on 11-02-2026 Wide. Hundred Twenty 1‘.’“ e y I_l'f‘fe y ) 2PM)
along with interest @10.25% : wo and Fifty
, it Five Only) Paisas Only)
p.a. till the realization.
4 Loan No. Notice date: 09-01-2026 All That Piece And Parcel Of Second Floor (Front Side, Left Portion),
HM0031H18100037 Total Dues: Without Roof Rights, Built-On Freehold Property Bearing/ Plot
Aslam (Borrower)  |Rs,2099499/- (Rupees Twenty No.112, Land Measuring Area 53.5 Sq. Yds., (L.E. 44.73 Sq. Mtrs.),
Sameer Alaam Safi | |akh NinetyNine Thousand Out Of Khasra No.302, Situated In The Revenue Estate Of Village| Rs. 1766975/- | Rs. 176697.50/-
(CoS Borrower) Four Hundred Ninety Nine Bindapur, Delhi State Delhi, Area Abadi Known As Colony Bhagwati (Rupees (Rupees One
ameem Onlv) pavable as on 09-01- Vihar, Block-V, On Najafgarh Road, Uttam Nagar, New Delhi-110059, | Seventeen Lacs | Lacs Sevent 10- -10-
lgbal Ahmed zo’é)spa%n with interest | Duly 'Fitted With Electricity, Water And Sewerage Connection In e Six Thousand | 08-10-2026 e 091110,3,3?6
gw > Physical , oy . . . . Sixty Six / Before 5 |10,000/-| (11AM (
Sabnam @12.35% p.a. till the realiza- Running Condition Therein. The Staircase, Lift And Parking Space Th 4 Ni Six Hundred 4PM) 2PM) NIL
tion. On Stilt Floor Are Common Use. The Water Tank And T.V. Antina Will ousand Nine Ninety Seven PM
Always Remain On The Roof Of Top Floor, With The Proportionate Hund_red Seventy | ong Fifty Paisas
Rights Of The Land Under The Said Property, (Hereinafter Called The| ~ Five Only) Only)
Property), And The Four Sides Of The Said Property Are Bounded As
Under : - North: Remaining Portion Of Said Property East: Remaining
Portion Of Said Property West: Other Property South: Road 20 Ft.
The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy himself/herselfiitself in
all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.
The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68
3rd floor Gurgaon Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id - Support@bankeauctions.com. Contact Person - Dharni P, E-mail id: dharani.p@c1india.com, Contact N0.9948182222.. Please note that
Prospective bidders may avail online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the Account name - GRI-
HUM HOUSING FINANCE LIMITED - AUCTION PROCEEDS A/C, Account no. - 091551000028, IFSC code - ICIC0000915,, Branch Address - ICICI Bank Ltd, Panchshil Tech Park, Near Ganapathi Chowk, 43/44 Viman Nagar - 411014
drawn on any nationalized or scheduled Bank on or before as mentioned in column No. {G} and register their name at https://www.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service
provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address: Unit No. 201 & 202, 2nd Floor, K4, Ocean
Heights, Sector 18, Noida, Uttar Pradesh - 201301/ 2nd Floor, Friends Plaza, 52/53, Ishwar Nagar, New Delhi - 110065/ 2nd Floor, 43/1, Mangal Pandey Nagar, Meerut, Uttar Pradesh - 250004 Mobile no. +91 8281138143 e-mail ID
p.adith@grihumhousing.com For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.
This notice should also be considered as 15 DAYS (Fifteen) / 30 DAYS (Thirty) notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) & Rule 9(1) of the Security Interest (Enforcement) Rule-2002
Note: In any case if there is any difference between the contents of local language publication and English newspaper publication, the Content, of the English newspaper language published in Financial Express shall be prevail.
26, Place: Delhi Sd/- Authorised Officer, Grihum Housing Finance Limited

epaper.ﬁnanciaiexpress-.cun‘. @

New Delhi




